Written Answers to [18 March, 2020] Unstarred Questions 471

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) and (b) Oil marketing Companies (OMCs) have reported that there
are total 42 LPG distributorships in Raipur District of Chhattisgarh including one
distributorship in Mana Region.

(c) and (d) Appointment of LPG distributorship is a continuous process and
locations for setting up of LPG distributorships are identified based on sale potential

that makes them commercially viable.
PMUY in Assam

2848. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(@ the details of LPG connections in Assam and total consumption of LPG in

Assam during the last three years and the current year;

(b) the details of beneficiaries of Pradhan Mantri Ujjwala Yojana (PMUY) in

Assam, district-wise; and

(c) the details of the selected beneficiaries yet to be provided LPG connection

under PMUY in Assam, district-wise?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) As on 01.03.2020, there are 71.03 lakh LPG consumers in the State
of Assam. During the last three financia years and the current financial year (i.e. April,
2016 to February, 2020), total LPG sale by Oil Marketing Companies (OMCs) in the
State of Assam is 1533 TMT.

(b) Didtrict-wise details of LPG connections released in the State of Assam under
Pradhan Mantri Ujjwala Yojana are given in the Statement (See below).

() The target to release 8 crore LPG connections under Pradhan Mantri
Ujjwala Yojana has aready been achieved on 7th September, 2019. Further, release of
LPG connections is a continuous process and LPG distributors are under instructions
to immediately register any request for new LPG connection. OMCs endeavour to
release the same within 7 working days as per eligibility and after following due

process.
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Satement

District-wise Details of LPG connections released under PMUY in Assam

S. District Connections released
No. (in lakh)
1 2 3
1. Baksa 13
2. Barpeta A
3. Biswanath 087
4, Bongaigaon 059
5. Cachar 132
6. Charaideo 041
7. Chirang 0.77
8. Darrang 153
9. Dhemgji 081
10. Dhubri 164
11 Dibrugarh 110
12 Godpara 109
13 Golaghat 127
14. Hailakandi 0.72
15. Hoja 084
16. Jorhat 0.76
17. Kamrup 221
18 Kamrup Metropolitan 063
19 Karbi Anglong 058
2. Karimganj 102
21 Kokrajhar 087
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1 2 3

2. Lakhimpur 124
YA} Majuli 024
24, Marigaon 128
25, Nagaon 260
26. Nalbari 156
21. North Cachar Hills 023
2 S Salmara Mankachar 0.73
2. Sibsagar 090
0. Sonitpur 140
3L Tinsukia 106
32 Udalguri 097
k. West Karbi Anglong 017

Inclusion of natural gasin GST

2849. SHRI SUSHIL KUMAR GUPTA: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(@  whether the Ministry has made a renewed request to the Finance Ministry
for inclusion of natura gas in the ambit of GST to promote the use of the environment-

friendly fuel by reducing multiplicity of taxes and improving business climate; and
(b) if so, the details thereof?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) and (b) Article 279A (5) provides that Goods and Services Tax Council
shall recommend the date on which GST shall be levied on petroleum crude, high speed
diesel, motor spirit, natural gas and aviation turbine fuel. Thus while, petroleum
products are included under GST, the date on which GST shall be levied on such
products shall be as per decision of the Goods and Service Tax Council. All the States
and Union Territories (UT) with Legislature are represented in the GST Council by
their Minister-in-charge of Finance or Taxation or any other Minister nominated by



